Papers laid on the Table

AFE-T YO : 31 UF T Ued WR & SITed|
3Tged sk 2, 8. Siaw &g S

? (Interruptions)

HON. CHAIRPERSON: Kindly take your seat.

? (Interruptions)

s iR dienfiidht warera & wsa #3fY; gt fagm warera & g #Et; gursl erafera # g
H3At; chifieR, itk fRIeRrad SR U HaTerd | ey Halt; TRATY] ot a9 # IToa #3ft qor sfaiker
famT & wrsu w5t (. Sidws [Eg): wwofa #gied, § Fefofaa o 9491 ued | @ar §:-

(1) (Teh) A YR R T8 M9, 8 Reeht & av 2022-2023 & aiffies vfdde & va vfd
(=&Y T St T&ehvon) |

(@) AT R BR T T4, 73 feeett & au 2022-2023 & difvies ar@rait sl g ufd (B
AT IS TTRT) AT I R ATt ufdde|

(1) S e BR TS TaAd, 73 foeht & go 2022-2023 & HRIAUT Sl TREBR GRT THIe
&Y ues ufa (B=<r aur sl dwenon) |

[Placed in Library, See No. LT 10117/17/23]

I HATIT H TS {3, hieT HATTd | s {3l JAT @ J3ed # I 19341 (2ff gd Jaags
TRRIE): Ul Agled, # Rfafed o 41 ued W 3@ §:-

(1) Frgar @ gfasg [fY iR gt Iudy srfdfaay, 1948 ft arT 7 & & Siarfd g @™
U (GERT Geited) IierEn, 2023, St fédie 4 SrerieR, 2023 & WRd & J91ux | Ay 4.
1.3, 4336(31) H UehTIAd g3 oft, Y e ufd (3= qur silsh dwemon)|

[Placed in Library, See No. LT 10118/17/23]

(2) shut srfafaam, 2013 &Y gRT 394 6t IT-4RT 1(F@) & idiid A=fafEa ot i Tah-ua ufa
(=Y qur 3ifisht dxmeur):-



(%) (Yp) TscH faifads, feeedt & af 2022-2023 & SRIARUT Sl TRAR GRT THIET|

@) Tzca fafes, Reeht @1 af 2022-2023 &1 affer vfddes, d@odfaa 3@ aur 3 w®
fi=e-AgeaTaRiers 6 femfori|

[Placed in Library, See No. LT 10119/17/23]

(@) (o) EFeT ITd kel Ue gier siuReM foiffies, a3 fieelt & adf 2022-2023 & FHRIGAT
& TRAR gRT gHitem|

(@) 33T @ el ds gRea suRem fifits, 98 Rt @1 ad 2022-2023 &1 a@rfiie
gfdded, dEradfad ad 9o 39 R AEss-Agearasien o fewfomi

[Placed in Library, See No. LT 10120/17/23]

(T) (Teh) PicTehIaT Hel I PHIARIA fAfAes, diereprar & o 2022-2023 & HRIhUT i TRHR
ST Tte)

(@) PieTeprar Hel I HURM foifids, didadar & g 2022-2023 &1 aifve ufdded,
AT A AT 39 WR Fdzeh-agrei@miere $i fewfori

[Placed in Library, See No. LT 10121/17/23]

() (Teh) et shiaReE 3T sfsar fifies, a8 et & af 2022-2023 & shrfarur it TR
SRT gHYe|

(@) YT HpruReE i gfear fafds, a8 Rl o1 a¥ 2022-2023 &1 a1ftie ufddeq,
FETIAAT G AT 39 R 7eh-Ag@iere $ frwfory|

[Placed in Library, See No. LT 10122/17/23]

(3) (Teh) ihUT 0 BIaRA faifids, 7t g o g 2022-2023 & FHRIRT Sl AHBR GRT
geftem|

(@) icuT I HroReF fifide, Fdt g &1 ay 2022-2023 &1 a1ffies ufaden, damaifea
A JUT I R Fp-Agamiies o femfomi|

[Placed in Library, See No. LT 10123/17/23]

(F) (Th) P e fAffds, 98 Rectt & a9 2022-2023 & PHRIBRUT Sl AR GRI
gHter|



(&) A e e, 98 Reeit @1 af 2022-2023 @ arfter ufddes, Saaifaa o@
JUT I R FiFe-Agra@msieen & fwfor

[Placed in Library, See No. LT 10124/17/23]

(®) (Th) sUde YU ot s, sl & a¥ 2022-2023 & AU thl TRHR GRT
geftem|

(@) sude Yug dhusl fAfies, sidenar or adf 2022-2023 T a1ftier ufddes, d@mRifad o
JaT 39 R FAa-Ageraien 6l femfor

[Placed in Library, See No. LT 10125/17/23]

(S7) (Tep) GI5 e faerr spfuiRe™ faiffids, geig o aWf 2022-2023 & SRIARUT Sl TREBR GRIT
gHte|

(@) 73 ¥e1a faer sfuReA fifide, grag o1 adf 2022-2023 a1 arftfer ufaden, sRaroifeard
TR AT I R Ash-Aga@rasieres & femford

[Placed in Library, See No. LT 10126/17/23]

(37) (Tp) 33T I9d wrsAig spruReM fafies, 3 Reehl & adf 2022-2023 & wRfeRur 6 TR
SRT gHie|

(@) feaa ¥9d wEAg ruRE fiffds, 78 oot a1 af 2022-2023 @1 arffer ufddes,
FETIAAT G AT 39 R 7eh-Aga@miare $i fewford

[Placed in Library, See No. LT 10127/17/23]

(37) (Teh) dadah SAteptHifea uTgde faifids, =8 fRieett & af 2022-2023 & HRIERUT 6 TWHR gRI
geftem

(@) daeer dtpifed urgde ffies, 7€ Reeh @1 af 2022-2023 @1 arfifer ufddes, Samadfaa
AG TUT IT IR FATeh-Ager@ruRiere & o

[Placed in Library, See No. LT 10128/17/23]

(@) (Th) AT SafdReh dlepidifea wgde fafies, 98 Reeht & af 2022-2023 & Frfa=or H
TRAR gRT I

(@) AT 3AfRS dAhiHifea wgde fifiks, 9 Rl &1 af 2022-2023 &1 a1 ufddes,
AR G JUT 39 R FdTeh-Hgeargsiern & fewfomi|

[Placed in Library, See No. LT 10129/17/23]



(3) (Teh) YR A hedToT TS, T3 feertt o a¥f 2022-2023 & arftieh ufdded &l Tep ufd
(FEE qam siish T aur aamifaa a||

(@) R 3T ThedTur TiTeH, T8 feetl & au 2022-2023 & PRI chl TRhR gRT THiem
& T ufa (R= qur SiTsl dwamo)|

[Placed in Library, See No. LT 10130/17/23]

IUIeT A, WTel 3R grdei-ich f[AdaRur e & Irsg H3it 9T JTHor e d@smea # a9
i (Treeft ke Saifa): gwmfa wgiey, & efafed o W ued wR @t § -

(1) R (ot SR o= TeTRifRa, ugfaenst sik darsit & @ifera uRem) sifafaw, 2016 &
Siafa SR fege=T 4. e 4099(3), St fadier 19 RawR, 2023 & WRd & Iou #
geRTid g8 off Jut f9gd gRr fiAier 8 weadl, 2017 &t Stferg=n 4. .3 371 (31) # shfaug
dene fohu T €, Y T ufa (R=Y qur sitsh dwamon)|

(2) SR (facdta ok s weTiafchal, vgfaersst ok Jarsit 1 dfeia uRkar) sifdfaam, 2016 &
URT 4 hI IU-URT (4) & faEia AT . H1.311. 698(3), S eIk 14 W, 2023 & 9RA
& o105 A UGN gs off aur foige gr1 g sfegfRa fhar mar g o vigmRor fae
faframe wifdecor ofik Suht geifaferal o sud If@a aeH! & o @fde smaR wR
SR FATOfIeRRoT fAefed e i srqafa § St €, &t uas ufa (B g sifstt dwenvon)|

(3) Suder (2) H IfeerRad U=l vt THT Ueel WR 3@ | §Y faeia & hRoT @1 aret fareror (fg=<
JAT ISt G|

[Placed in Library, See No. LT 10131/17/23]

(4) ot Srfafaam, 2013 &Y 9RT 394 6l IU-4RT 1(F) & 3idiid A=feRada o=t dr Tah-Uah ufd
(fR=EY qar isht deemon):-

(Uh) el 9usRor e, 18 fieeft & ay 2022-2023 & drfervor i TRAR gRT Tfte|

(@) FEra vuegRor AT, 7 fRieeh) T gy 2022-2023 a1 a1fties ufddes, damifaa o aur 39
R FAs-AgeaTuRierdh ol femfori|

[Placed in Library, See No. LT 10132/17/23]

(5) WisTTRYT (fdeprer SR fafamm) srfaffam, 2013 &Y 4rT 52 & sidtia efefad sifegammen
Y geh-ueh ufe (= o sfitsft dreamon):-

(Tep) isTIRYT (fAepr ofR fafaaws), wisrRUT &1 ASidasor (dnes) g, 2023, st 13
Je1E, 2023 & R & A0 H UG E. A1.eh1.[.503(37) # wentfrd gu o



(&) WisFRYT (A 3R fafass), wisrRuT a1 SidIa]or (dsnem) fFam, 2023, St 18 far
R, 2023 & YRd & TS H FAG=HT F. 91.31.14.676(37) H Uk Y A1

() iETRUT (e iR fafawm), STierRuUT a1 ST (q@T deies) faw, 2023, st
20 3eRIER, 2023 & 9RA & i H fOg==1 9. An.eh1.[.791(31) # wentfrd gq &

[Placed in Library, See No. LT 10133/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRIMATI ANUPRIYA PATEL): Sir, I rise to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Cochin Special
Economic Zone Authority, Cochin, for the year 2022-2023, alongwith Audited
Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of
the working of the Cochin Special Economic Zone Authority, Cochin, for the year
2022-2023.

[Placed in Library, See No. LT 10134/17/23]

(2) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(a) (i) Review by the Government of the working of the STCL Limited, New Delhi, for
the year 2021-2022.

(i) Annual Report of the STCL Limited, New Delhi, for the year 2021-2022,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 10135/17/23]

(b) (i) Review by the Government of the working of the MMTC Limited, New Delhi,
for the year 2022-2023.

(i) Annual Report of the MMTC Limited, New Delhi, for the year 2022-2023,
alongwith Audited Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 10136/17/23]



(c) (i) Statement regarding Review by the Government of the working of the State
Trading Corporation of India Limited, New Delhi, for the year 2022-2023.

(ii) Annual Report of the State Trading Corporation of India Limited, New Delhi, for
the year 2022-2023, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at Item No. (a) of (2) above.

[Placed in Library, See No. LT 10137/17/23]

(4) A copy each of the following Notifications (Hindi and English versions) under
sub-section (3) of Section 19 of the Foreign Trade (Development & Regulation) Act,
1992:-

(i) S.0.3042(E) published in Gazette of India dated 10" July, 2023 notifying revision
of General Notes regarding Import Policy under Schedule 1(Import Policy) ITC (HS),
2022.

(i) S.0.3111(E) published in Gazette of India dated 12" July, 2023 notifying
amendment in import policy and policy condition of Gold Covered under HS code
71131911, 71131919 & 71141910 of Chapter 71 of Schedule ?I (Import Policy) of ITC
(HS) 2022.

(i) S.0.3471(E) published in Gazette of India dated 3™ August, 2023 notifying
amendment in Import Policy of Items under HSN 8471 of Chapter 84 of Schedule-I
(Import Policy) of ITC (HS), 2022.

(iv) S.0.3507(E) published in Gazette of India dated 4™ August, 2023 notifying
amendment to Notification No. 23/2023 dated 03.08.2023.

(v) S.0.3818(E) published in Gazette of India dated 28" August, 2023 notifying
amendment in Registration Fees under Steel Import Monitoring System (SIMS).

(vi) S.0.4331(E) published in Gazette of India dated 4™ October, 2023 notifying
amendment in Policy condition No.07 (ii) of Chapter - 27 of Schedule-I (Import
Policy) of ITC (HS), 2022.

(vii) S.0.4423(E) published in Gazette of India dated 11™ October, 2023 notifying
amendment in import policy condition of silver covered under Chapter-71 of
Schedule-I (Import Policy) of ITC (HS), 2022.



(viii) S.0.4578(E) published in Gazette of India dated 19" October, 2023 notifying
amendment in Policy Condition No. 4 of Chapter 84 of Schedule ?I (Import Policy) of
ITC (HS), 2022.

(ix) S.0.4633(E) published in Gazette of India dated 23™ October, 2023 notifying
amendment of Import Policy Conditions for item under ITC(HS) Code 0511 99 99 of
Chapter 05 of ITC(HS), 2022, Schedule ?I (Import Policy).

(x) S.0.4692(E) published in Gazette of India dated 26™ October, 2023 notifying
amendment in Policy Condition 1 of Chapter 15 of ITC (HS), 2022, Schedule ? I
(Import Policy).

[Placed in Library, See No. LT 10138/17/23]

(5) A copy each of the following Notifications (Hindi and English versions) issued
under sub-section (3) of Section 5 of the Foreign Trade (Development & Regulation)
Act, 1992:-

(i) S.0.3249(E) published in Gazette of India dated 12" July, 2023 notifying
amendment in Export Policy of Non-Basmati rice under HS code 1006 30 90.

(i) S.0.3405(E) published in Gazette of India dated 28" July, 2023 notifying
amendment in Export Policy of De-Oiled Rice Bran.

(iii) S.0.3415(E) published in Gazette of India dated 31 July, 2023 notifying
amendment in Export Policy of Food Supplements containing botanicals.

(iv) S.0.3494(E) published in Gazette of India dated 3™ August, 2023 notifying
amendment in Export Policy of Red Sanders wood exclusively sourced from
cultivation origin obtained from private land (including Pattaland) and Confiscated
source.

(v) S.0.3838(E) published in Gazette of India dated 29" August, 2023 notifying
amendment in Export Policy of Non-Basmati Rice under HS Code 10063090

(vi) S.0.3843(E) published in Gazette of India dated 31* August, 2023 notifying
Export of Non-Basmati White Rice (under HS Code 10063090) to Bhutan, Mauritius
and Singapore.

(vii) S.0.3975(E) published in Gazette of India dated 11" September, 2023 notifying
amendment in Export Policy of Food Supplements containing botanicals.



(viii) S.0.4224(E) published in Gazette of India dated 25" September, 2023 notifying
export of Non-Basmati White Rice (under HS Code 10063090) to UAE through
National Cooperative Exports Limited (NCEL) .

(ix) S.0.4568(E) published in Gazette of India dated 18™ October, 2023 notifying
extension of date for restriction on export of Sugar beyond 31* October, 2023.

(x) S.0.4569(E) published in Gazette of India dated 18" October, 2023 notifying
export of Non-Basmati White Rice (under HS Code 10063090) to Nepal, Cameroon,
Cote d' Ivore, Republic of Guinea, Malaysia, Philippines and Seychelles.

(xi) S.0.4717(E) published in Gazette of India dated 27™ October, 2023 notifying
streamlining of Halal Certification Process for Meat and Meat Products.

(xii) 5.0.4719(E) published in Gazette of India dated 30™ October, 2023 notifying
imposition of Minimum Export Price on export of Onions.

(xiii) S.0.4898(E) published in Gazette of India dated 11™ November, 2023 notifying
Incorporation of Policy Condition for export of Non-basmati rice under HS Code
10063090.

[Placed in Library, See No. LT 10139/17/23]

(6) A copy of the Notification No. S.0.3816(E) (Hindi and English versions) published
in Gazette of India dated 28" August, 2023 notifying amendment in Appendix 3
(SCOMET items) to Schedule 2 of ITC(HS) Classification of Export and Import items
2018, issued under Section 5 and Section 14A of the Foreign Trade (Development &
Regulation) Act, 1992.

[Placed in Library, See No. LT 10140/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES AND MINISTER OF
STATE IN THE MINISTRY OF RAILWAYS (SHRIMATI DARSHANA VIKRAM
JARDOSH): Sir, I rise to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(i) Review by the Government of the working of the Cotton Corporation of India
Ltd., Navi Mumbai, for the year 2022-2023.



(ii) Annual Report of the Cotton Corporation of India Ltd., Navi Mumbai, for the
year 2022-2023, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 10141/17/23]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Textiles
Committee, Mumbai, for the year 2021-2022, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Textiles Committee, Mumbai, for the year 2021-2022.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (2) above.

[Placed in Library, See No. LT 10142/17/23]

(4) (i) A copy of the Annual Report (Hindi and English versions) of the National Jute
Board, Kolkata, for the year 2021-2022, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the
working of the National Jute Board, Kolkata, for the year 2021-2022.

(5) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (4) above.

[Placed in Library, See No. LT 10143/17/23]

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI SOM PARKASH): Sir, I rise to lay on the Table A copy of the following
notifications (Hindi and English versions) issued under Section 16 of the Bureau of
Indian Standards Act, 2016:-

(1) The Plywood and Wooden flush door shutters (Quality Control) Order, 2023
published in Notification No. S.0.3841(E) in Gazette of India dated 31* August,
2023.

(2) The Fire Extinguishers (Quality Control) Order, 2023 published in Notification
No. S.0.3585(E) in Gazette of India dated 10" August, 2023.

(3) The Bolts, Nuts and Fasteners (Quality Control) Order, 2023 published in
Notification No. S.0.3267(E) in Gazette of India dated 21* July, 2023.



(4) The Resin treated compressed wood laminates (Quality Control) Order, 2023
published in Notification No. S.0.3139(E) in Gazette of India dated 14" July, 2023.

(5) The Insulated Flask, Bottles and Containers for Domestic Use (Quality Control)
Order, 2023 published in Notification No. S.0.3140(E) in Gazette of India dated 14"
July, 2023.

(6) The Domestic Gas Stoves for use with Piped Natural Gas (Quality Control) Order,
2023 published in Notification No. S.0.3584(E) in Gazette of India dated 10" August,
2023.

(7) The Solar DC Cable and Fire Survival Cable (Quality Control) Order, 2023
published in Notification No. S.0.3807(E) in Gazette of India dated 25" August,
2023.

(8) The Electric Ceiling Type Fans (Quality Control) Order, 2023 published in
Notification No. S.0.3641(E) in Gazette of India dated 14™ August, 2023.

(9) The Cast Iron Products (Quality Control) Order, 2023 published in Notification
No. S.0.3806(E) in Gazette of India dated 25" August, 2023.

(10) The Cookware and Utensils (Quality Control) Order, 2023 published in
Notification No. S.0.3583(E) in Gazette of India dated 10™ August, 2023.

(11) The Welding Rods and Electrodes (Quality Control) Order, 2023 published in
Notification No. S.0.3153(E) in Gazette of India dated 17" July, 2023.

(12) The Smart Meters (Quality Control) Order, 2023 published in Notification No.
S.0.3154(E) in Gazette of India dated 17thJuIy, 2023.

(13) The Wood Based Boards (Quality Control) Order, 2023 published in Notification
No. S.0.3604(E) in Gazette of India dated 11" August, 2023.

[Placed in Library, See No. LT 10144/17/23]



THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (SHRI
DEVUSINH CHAUHAN): Sir, I rise to lay on the Table:-

(1) A copy of the Telecommunication (Broadcasting and Cable) Services
Interconnection (Addressable Systems) (Fifth Amendment) Regulations, 2023 (Hindi
and English versions) published in Notification No. F.No. C-1/2/(1)/2021-B AND CS(2)
in Gazette of India dated 15™ September, 2023 under Section 37 of Telecom
Regulatory Authority of India Act, 1997.

[Placed in Library, See No. LT 10145/17/23]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Centre for
Development of Telematics (C-DOT), New Delhi, for the year 2022-2023, alongwith
Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of
the working of the Centre for Development of Telematics (C-DOT), New Delhi, for
the year 2022-2023.

[Placed in Library, See No. LT 10146/17/23]

(3) A copy each of the following papers (Hindi and English versions) under sub-
section 1(b) of Section 394 of the Companies Act, 2013:-

(a) (i) Statement regarding Review by the Government of the working of the
Mahanagar Telephone Nigam Limited, New Delhi, for the year 2022-2023.

(ii) Annual Report of the Mahanagar Telephone Nigam Limited, New Delhi, for the
year 2022-2023, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 10147/17/23]

(b) (i) Review by the Government of the working of the Bharat Broadband Network
Limited, New Delhi, for the year 2022-2023.

(ii) Annual Report of the Bharat Broadband Network Limited, New Delhi, for the
year 2022-2023, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 10148/17/23]



(c) (i) Review by the Government of the working of the Bharat Sanchar Nigam
Limited, New Delhi, for the year 2022-2023.

(ii) Annual Report of the Bharat Sanchar Nigam Limited, New Delhi, for the year
2022-2023, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 10149/17/23]

(4) A copy of the Indian Telegraph Right of Way (Amendment) Rules, 2023 (Hindi
and English versions) published in Notification No. G.S.R.594(E) in Gazette of India
dated 8™ August, 2023 under sub-section (5) of Section 7 of the Indian Telegraph
Act, 1885.

[Placed in Library, See No. LT 10150/17/23]
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